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recommended by the NDC Committee on
Power;

(b) if so, the extent of additional power
generating capacity to be raised in different
sectors like hydel, thermal etc. and the
estimated cost thereof, indicting region/state-
wise break-up; and

(c) estimated demand and targets fixed for
the Ninth Five Year Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND THE MINISTER OF
STATE OF THE MINISTRY OF POWER
(SHRI YOGINDER K. ALAGH): (a) to (c)
The Ninth Five Year Plan (1997-2002) for
power sector is under finalisation in Planning
Commission.
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Loopholes in Energy Management

1352. SHRI AKHILESH DAS: Will the
Minister of POWER be pleased to state:

(a) whether it is a fact that in order to
overcome the energy crisis Government had
set up a working Group in 1994 to identify
loopholes in the energy management in the
country;

(b) if so, what are the recommendations of
the Working Group;

(c) whether Government propose to
introduce a legislation on the basis of the
recommendation of the working group; and

(d) if so, what are the salient features of
the legislation?

THE MINISTER OF STATE OF THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND THE MINISTER OF
STATE OF THE MINISTRY OF POWER
(SHRI YOGINDER K. ALAGH): (a) and (b)
In January, 1994, the Ministry of Power had
constituted a Working Group consisting of
representatives from Chambers of Commerce
and Industry, Ministry of Power, Coal,
Petroleum and  Natural Gas, Non-
Conventional Energy Sources and Law for
formulation of suitable proposals for a
selective legislation on Energy Conservation.
The Working Group had looked at the various
strategies needed to promote energy
conservation and concluded that it would be
advantageous to meet the desired objectives
through a separate legislation.

(¢) and (d) The recommendations of the
Working Group have been examined



